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qEF TREEH i ST A

% feeett, 24 |74, 2026

3. 1555(3A).—F71T TLFT 7, L TSTHRT ATAHTH, 1956 (1956 FT 48) (R o THF TAT 3
AtRTw g 3T ) T AT 3F T ITLTT (1) F TfT AT ¥ T AT TEHT F AT TAGA A TSTHNET HATAT
F TR T #3627 (E) a1 06/02/2026, ST ST 3 TSI, STHTLTI, 9 |, @ 3, SUE (ji) § Jehrford
#T T2 off, ZTT IS T F SrAer Ot & NH351 & fh.ft. 27 & 6. +1.154 (wgat - qracge« - sty - s -
AT - ATYR) TF & TS TL 2 TATSIT o (AT, SLEAT, TAE AT TATAT 6 [0 3T ATALAAT F ITAF ATLAT
# fafatae i &7 oSt e & oo swer iy =roor & of ;

3 I ATSEEAT T I I ATATHTH T 1T 3F FT ITLTT (3) F oTefe ardrg "14/02/2026 #1 “<&Y =57
o 34T [ERa9]” , 14/02/2026 w1 “fesy wehter” " § SRTTOra R T o ;

STt AT ITTIFET AT 9T 3T & dgd AL AR 6 g5 7, o 02 = G @ g & 39 sa &1 9
[EREAGRERIRIDIF

Y AR TTTEIRTLT F 3 ATSATH T &7 3 T ITLTT (1) 3 SATHLOT |, Fea I TR AT AT RACE IS8

qd: A, Feal T LRI, TAT TR T I ATE TTH BT S T2 3 I ATATHIHT T 1T 35 il ST
(1) BT Y& ATHRAT 1 TART Fd gU, g AU Fcl ¢ o6 36 a1 | AAE {1 @i T3ei & fory o
e ST = TR

2168 GI/2026 (1)
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ST T4, e 1 ALHTY, I STTATHIH il 7T 35 T STLTT (2) o SATHALT | T AT el & o =4 sAferg=mn
& TSI H THIE 97, I A9 4 ey fw ot PeeEt & g% g srdteas €9 F deaid aeae | [iRd
2T SITsAT |

LA
TEIT ST o TAAT ol & NH351 % .. 27 & .#1.154 (Agar - ara<gedr - sl - S¥E - i -

SIAYR) & ForT ssie it ST ATt ST AfRd ST §<=AT Aad fFawm

TS T ATH; [0 St &7 AT AT
ww || e || gfvawr | 9 i #r spEaTY/ Raas iRt #t amw
T T THIX TR CELT]
(BT H)
1 2 3 4 5 6

1 29w ||+t Fir 0.1363||W2T Faaad ST, €S FraTare THS AT,
T g grerard
29 PAIKI 4

2 20 famr  |[f&sTT T 0.0034|[=gATE qASTATE F=THRET
29 PAIKI 1

3 20 famr  |[f&sfT T 0.0358|[=FgATE FqASTATE =TT
29 PAIKI 3

4 29w ||f=siT F 0.0063||w=T Fae SIeTATd, WS BIaTdTe THS(TATE,
W4T ga Brerera
29 PAIKI 2

5 29w |[EErr |[rEae 0.0041 |[F¥=TeT =<
29 PAIKI 5

T T ATH; HEATST

6 129/1 |[f*sfr T 0.0201 ||RIerwTs Fasi«rs THIfTAT
129/1 PAIKI 1

7 129/1 |[f&sf T 0.019|[¥HeTHTE ATHSITATE TATTTAT
129/1 PAIKI 2

8 129/2 |[ffr Elk 0.049|{wraTa dfiwaTe Tih, SraesaTe fiewars oF
129/2.

9 129/2 |[fsft e 0.0413|[Ti ATATHATE ToATATE
129/2/ PAIKI 1

10 130 & ||fsfr Ffr 0.0249|[TTATf FZaFAT TFLATE

3 130 PAIKI 3
11 134/3 |[fAsft e 0.0157|[HTTSHET AAE@EHTE TIedTS, TS SSTATS
ey 2 FSET, ATRTATE StaTaTE FISrT

134/3 PAIKI 2
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HILT =T TSI AT

12

135

0.0225

ERSEMEECIERIECE 1Y
135

13

136

0.1188

TTHTOT THAATS TTATS

14

149 fae

0.1698

TBTE FETATE AIHTATS
149 PAIKI 1

15

149 o=

EIEIEL B

0.0472

AT MATATE ST, TLATS THATE TETE,
SRR METATE TBTE, TETTATE MfATaTs
149 PAIKI 2

16

149 f=

El

0.0405

ATAAATES
149 PAIKI 3

17

150 Tt

0.0364

g Tg geenauTg T, Tt Sraegarg
T, TET Fordeg s 9
150 PAIKI 2

18

151/2

0.1007

TS FHTTSTATE ZFAT, TSTAaTE SeaTaTe

ST
151/2 PAIKI 2

19

151/2

E

0.038

AT TASATE 2P, FAaTeras Aasirare 37,
FTA AASTATE SFAT, AgeT HASATS ZFAT,
FeTeft AASTS ZFAT

151/2 PAIKI 3

20

152

0.0903

SO TZFATE THATT
152

21

153 Tt

0.0554

SUT AHATE THATE
153 PAIKI 1

22

154 fo=

0.0173

THHEATE AT HATE 2T
154 PAIKI 1

23

155

0.4525

BEEATE AT TATE T
155

24

157 o=

0.6508

ST FiAATe TS
157 PAIKI 1

25

206

0.2455

FIIE FTLATE THATS
206

26

207 T

D B B 3P| | B D

0.2318

ST HSIraTE FATeT
207 PAIKI 1
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27 211 REL e 0.0104|[afEr=T gHiwaTs TTaawTs
211

28 220 REL EEl 0.1605||FToff ATETATE FATATE
220

29 221 BE(l Elk 0.1638|[a @ HTHAWTE TgATE, aTHAT +AreATa TgaTe,
TR g TS, AT AaTaT AgaTe,
AT AZHTE TGATE, ATHAT IATAT AGATE,
AT ST UAATs, FEET Faars
THTHTS, ATHAT ALAATE THAATS

221

30 222 BEL i 0.0344||erraTas FgaTs F=T, B agars T,
AT AGATS FAT
222

31 223 ISl

El

0.0336||orraTa AT =T, Ry agars =T,
HETTATE TGATE AT
223

32 224 fo= ||fAstt 0.2099|[ah= fRRrerars TS

224 PAIKI 2/ PAIKI 1

33 224 fo= ||fAstt 0.1546|[a= e THaraTs

224 PAIKI 2

34 228 = ||f=stT 0.1522|[a&mT Fewars {wrars

228 PAIKI 3

35 228 fo= ||fAstt 0.3407|[FT==TAT TS ISHTS AATHTS

228 PAIKI 1

36 229 EGEl

3 3 B 3P| P

0.4856|[afEaT AT TGATS , ALATHATS FATS AT,
TEETIHTE AATS ATt

229

37 187 T ||t Bkl 0.0212|[FTerT graTe FraTars
187/1 PAIKI 3 / PAIKI 2

AT T qTH EIT

T T ATH: ZSTAT

38 296 st URETE] 0.0013|[fRerTaTE TESATE FETRAT, TSTLTATE Lsrere
296 PAIKI 1/ PAIKI 1

39 296 fosft URETE] 0.0047|[fRerTaTS TASITS HIAUAT, TSLTATE Lfsterer
296 PAIKI 1/ PAIKI 2
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40 296 IGEl LRSI 0.0066 ||[FherTaTs TASIIATE HIATAT, TATATS efiwsrerrer
296 PAIKI 1/ PAIKI 3

41 304 A= ||f=siT UREIE) 0.0767|[TTHde ITH 9T
304/1D

T T AT ST

42 106 for |[fasfr T 0.0035||faweraTs fazstaTe qettaaT
106/3+2 PAIKI 3
43 106 foe  ||fef FO 0.0167|[=gHTE fazsraTs qartaar

106/3+2 PAIKI 2

44 106 fa=r |[fesf Elk 0.0129|[wersTae fawstaTe qarfaar
106/3+2 PAIKI 1

Total 4.5627

[T, /. GJ/P/V/13/2019/3D]
g rHiET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 24th March, 2026

S.0. 1555(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 627(E) Dated:06/02/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of Toll Plaza Maintenance, management and operation of NH351 in
the stretch of land from Km. 27 to Km. 154 (MAHUVA - SAVARKUNDALA - AMRELI - BAGASARA - VADIYA
- JETPUR)bD in the district of AMRELI in the state of GUJARAT

And whereas the substance of the said notification has been published in “The Times of India” dated
14/02/2026 , “Divya Prakash” dated 14/02/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH351 in the stretch
of land from Km. 27 to Km. 154 (MAHUVA - SAVARKUNDALA - AMRELI - BAGASARA - VADIYA -

JETPUR) in the district of AMRELI in the state of GUJARAT.

State: GUJARAT District: AMRELI
SL. || Survey/Plot || Type of Land || Nature of Area Name of Land Owner/Interested Person
No. Number Land (in
Hectares)
1 2 3 4 5 6

Taluk: Kunkavav Vadia

Village: Khadkhad

1 29 Min Private Agriculture 0.1363|[BHANDERI KUNDANBEN CHHOTALAAL,
BHANDERI CHHOTALAAL RAMIIBHAI,
BHANDERI DHRUV CHHOTALAAL
29 PAIKI 4

2 29 Min Private Agriculture 0.0034|(CHANDUBHAI SAVJIBHAI VAGHASIYA
29 PAIKI 1

3 29 Min Private Agriculture 0.0358||[CHANDUBHAI SAVJIBHAI VAGHASIYA
29 PAIKI 3

4 29 Min Private Agriculture 0.0063||BHANDERI KUNDANBEN CHHOTALAAL,
BHANDERI CHHOTALAAL RAMIIBHAI,
BHANDERI DHRUV CHHOTALAAL
29 PAIKI 2

5 29 min Government ‘Waste Land 0.0041|[SARKARI GAUCHAR
29 PAIKI 5

Village: Morvada

6 129/1 Private Agriculture 0.0201|{|{GIRDHARBHAI SAVJIBHAI RAMOTIYA
129/1 PAIKI 1

7 129 /1 Private Agriculture 0.019{MUKESHBHAI SHAMJIBHAI RAMOTIYA
129/1 PAIKI 2

8 129/2 Private Agriculture 0.049|[PRABHABEN DHIRUBHAI RANK,
JITENDRABHAI DHIRUBHAI RANK
129/2.

9 129/2 Private Agriculture 0.0413|[RANK NATHABHAI VALLABHBHAI
129/2/ PAIKI 1

10 130 PAIKI 3 |[Private Agriculture 0.0249||RAMANI BHARATKUMAR BACHUBHAI
130 PAIKI 3

11 134 / 3 PAIKI|[Private Agriculture 0.0157|[SOJITRA MANSUKHBHAI POPATBHALI,

2 RAJESHBHAI JETHABHAI SOJITRA,

ROHITBHAI JETHABHAI SOJITRA
134/3 PAIKI 2

12 135 Private Agriculture 0.0225||BORAD ARVINDBHAI POPATBHAI
135

13 136 Private Agriculture 0.1188||[RAMANI RAMESHBHAI BACHUBHAI
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HILT T TSIA . AHTYTL

14

149 min

Private

Agriculture

0.1698

RATHOD PITHABHAI SOMABHAI
149 PAIKI 1

15

149 min

Private

Agriculture

0.0472

RANIBEN GOVINDBHAI RATHOD,
VINUBHAI GOVINDBHAI RATHOD,
MADHUBEN GOVINDBHAI RATHOD,
RAJUBHAI GOVINDBHAI RATHOD,
CHANDRIKABEN GOVINDBHAI RATHOD,
JAGDISHBHAI GOVINDBHAI RATHOD,
LILABEN GOVINDBHAI RATHOD

149 PAIKI 2

16

149 min

Private

Agriculture

0.0405

RATHOD JITENDRABHAI SAMATBHALI,
RATHOD HITNDRABHAI SAMATBHALI,
RATHOD BHAVNABEN SAMATBHALI,
RATHOD NANUBEN SAMATBHAI

149 PAIKI 3

17

150 PAIKI 2

Private

Agriculture

0.0364

JITENDRABHAI PARSHOTAMBHAI VORA,
NAYNABEN JITENDRABHAI VORA, RAVI
JITENDRABHAI VORA

150 PAIKI 2

18

151 /2 min

Private

Agriculture

0.1007

MANJULABEN HANSRAJBHAI THUMMAR,
HANSABEN HANSRAJBHAI THUMMAR,
KANCHANBEN HANSRAJBHAI
THUMMAR, DAYABEN HANSRAJBHAI
THUMMAR, BHANUBEN HANSRAJBHAI
THUMMAR, NIMUBEN HANSRAJBHAI
THUMMAR, DINESHBHAI HANSRAJBHAI
THUMMAR, RAJESHBHAI HANSRAJBHAI
THUMMAR

151/2 PAIKI 2

19

151 /2 min

Private

Agriculture

0.038

PRABHABEN MANIJIBHAI THUMAR,
VILASHBEN MANJIBHAI THUMAR,
RUPABEN MANJIBHAI THUMAR,
NEHALBEN MANJIBHAI THUMAR,
INDUBEN MANJIBHAI THUMAR,
NAYANBHAI MANJIBHAI THUMAR,
VAISHALI MANJIBHAI THUMAR
151/2 PAIKI 3

20

152

Private

Agriculture

0.0903

THUMMAR BATUKBHAI RAMBHAI
152

21

153 PAIKI 1

Private

Agriculture

0.0554

THUMMAR BATUKBHAI RAMBHAI
153 PAIKI 1

22

154 Min

Private

Agriculture

0.0173

HASMUKHBHAI VALLABHBHAI BUHA
154 PAIKI 1

23

155

Private

Agriculture

0.4525

HASMUKHBHAI VALLABHBHAI BUHA
155

24

157 min

Private

Agriculture

0.6508

HIRAPARA SAVITABEN ARAJANBHAI
157 PAIKI 1

25

206

Private

Agriculture

0.2455

BORAD BABUBHAI JERAMBHAI
206




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

26 207 PAIKI 1

Private

Agriculture

0.2318

SHAMBHUBHAI BHIMAJIBHAI KYADA
207 PAIKI 1

27 211

Private

Agriculture

0.0104

BASIYA HAMIRBHAI RAVATBHAI
211

28 220

Private

Agriculture

0.1605

KUMBHANI LAKHABHAI LAVABHAI
220

29 221

Private

Agriculture

0.1638

BASIYA SAMATBHAI LAKHUBHALI,
BASIYA LILABEN LAKHUBHAI, BASIYA
SONAKUBEN LAKHUBHAI BASIYA
SHANTABEN LAKHUBHAI, BASIYA
MULUBHAI LAKHUBHAI BASIYA
UMABEN LAKHUBHAI BASIYA
INDIRABEN AEBHALBHAI, BASIYA
HITESHBHAI AEBHALBHAI, BASIYA
BHARATBHAI AEBHALBHAI

221

30 222

Private

Agriculture

0.0344

SHANTABEN LAKHUBHAI BORICHA,
HIREN LAKHUBHAI BORICHA,
SANDIPBHAI LAKHUBHAI BORICHA
222

31 223

Private

Agriculture

0.0336

SHANTABEN LAKHUBHAI BORICHA,
HIREN LAKHUBHAI BORICHA,
SANDIPBHAI LAKHUBHAI BORICHA
223

32 224 min

Private

Agriculture

0.2099

BORAD DINESHBHAI RAMESHBHAI
224 PAIKI 2/ PAIKI 1

33 224 min

Private

Agriculture

0.1546

BORAD KISHORBHAI RAMESHBHAI
224 PAIKI 2

34 228 min

Private

Agriculture

0.1522

VASOYA GIRDHARBHAI BHIMABHAI
228 PAIKI 3

35 228 min

Private

Agriculture

0.3407

KACHHADIYA RANCHHODBHAI
BHANABHAI
228 PAIKI 1

36 229

Private

Agriculture

0.4856

BASIYA BHANUBEN LAKHUBHAI,
ASHOKBHAI BHAGUBHAI VALA,
DILIPKUMAR BHAGUBHAI VALA
229

Village: Tori

37

187 min

Private

Agriculture

0.0212

SOLANKI HARIBHAI SOMABHAI
187/1 PAIKI 3 / PAIKI 2

Taluk:

Bagasara

Village: Hadala

38 296 MIN

Private

Non
Agriculture

0.0013

KISHORBHAI RAVJIBHAI KANPARIYA,
RAJESHBHAI DHIRAJLAAL DESAI,
MANSUKHBHAI JIVRAJBHAI DESAI
296 PAIKI 1/ PAIKI 1
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39 296 MIN Private Non 0.0047|(KISHORBHAI RAVJIBHAI KANPARIYA,
Agriculture RAJESHBHAI DHIRAJLAAL DESAI,
MANSUKHBHAI JIVRAJBHAI DESAI
296 PAIKI 1/ PAIKI 2

40 296 MIN Private Non 0.0066|(KISHORBHAI RAVJIBHAI KANPARIYA,
Agriculture RAJESHBHAI DHIRAJLAAL DESAI,
MANSUKHBHAI JIVRAJBHAI DESAI
296 PAIKI 1/ PAIKI 3

41 304 Min Private Non 0.0767||GAMTAL GRAM PANCHAYAT
Agriculture 304/1D

Village: Deri Pipaliya

42 106 min Private Agriculture 0.0035||DINESHBHAI VIRAJIBHAI TALAVIYA
106/3+2 PAIKI 3

43 106 min Private Agriculture 0.0167||CHANDUBHAI VIRAJIBHAI TALAVIYA
106/3+2 PAIKI 2

44 106 min Private Agriculture 0.0129|MANOJBHAI VIRAJIBHAI TALAVIYA

106/3+2 PAIKI 1

Total 4.5627

[F. No. GJ/P/V/13/2019/3D]
SHAIKH AMINKHAN, Director

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.  GORAKHA Digitally signed by GORAKHA

NATH YADAVA

NATH YADAVA E;;Z;‘oz&oz 27 11:59:16



		2026-03-27T11:59:16+0530
	GORAKHA NATH YADAVA




